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0.A. No. 492/2006 \ ¢
'\ Hon’ble Sri Justice Alok Kumar Singh, Member (J) '

Hon’ble Sri S.P. Singh. Member (A) ‘ —~

s Sri Praveen Kumar for applicant
Sri Rajendra Singh for respondents

It is brought to the notice of this Tribunal that this O.A. has become

Qia in-fructuous on account of grant of promotion which was being
laimed on the post of Executive Engineer from the date he has

completed 10 years service as Assistant Engineer. Accordingly; this

W Lo & i 0.A. is dismissed having become in-fructuous.

4/;’\/ »:.
b%ﬁ’\/" Mezﬁjer(A) » foclo-(L

HLS/-




